HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

ORDER .
No: “7 Ll | Dated : ')/"} 7// AO/?—

Sanction is hereby accorded to the additional allotment of funds in favour
of the subordinate court detailed below under Major Head 2014-Adm. Of Justice,
Sub Head 0488-D&S Judges, under various object heads for the current financial
year 2016- 17.

Rs. In lacs
Name of the Court. | Sal | T.E. | POL Office 2071-P&ORB |
S.No ‘ equipments | (NPS)
Al L il & appliances
Pr. D&S Judge, Poonch 12.00 | —- -—- =2 o
2 Pr. D&S Judge, Samba. -—-- . 0.20 el o=
S - N (For tyres)
3. Pr. D&S Judge, Udhampur - - - 0.20 . -
A o _|(Foriyres) B
4. Pr.. D«_&S Jmlge, Reasi. e e 0.15 . P
3 Ist. Addl. D&S Judge, Jammi Jammu |- o - 0.10 - )
6 C.J M. Poonch. 10.00 | 0.30 e ' - ---
7 C.JM. Handwma I X - - 0.10
8. C.J.M. Kulgam. B 5.00 — --- -—-- 0.10 =
2. Sub Judge, Brjbelrm (A e 0.15 e 0.40
10, Sub Judge, Katra. e ——- et 0.20 e
1. Sub Judge, Blmder L A I R — — 0.12 ]
12. Sub Judge, Pattan. —mn - 0.50(Prev. ——— ————
DR | T outstanding) -
13, City Judge, Jammu. B e e 0.10 — — ]
14, SpiMob. Mag, Janmmuf Under | —- - 0.10 - -
13" Fc} - i
15 Spl.Mob. Mﬂg, Budgnm (Unde: - - .20 - —
13" FQ)
16. Munsiff, Pampore. | 16.00 | -— —— e 0.40
17, Munsiff, Basohli. ) 25.00 | 0.20 0.10 - 0.20
18. Munsiff, Tangdhar. | 9.00 | - i —m=n 0.50 -
19. Munsiff, fammu, e | e 0.10 — —_— >
20. Munsiff, Sankoo. R e - 0.30 m—— —
21. Munsiff, Udhnmpm i W_(.), 80 — — = 008
22, Munsiff, Reasi. |- — 0.15 - ----
| 23. | Munsiff, Ttmgmmo R R — R — 0.05 |
24. Addl. Munsiff, bmm’m o - 1005 |- - 0.20
23 Distt. Mob.Mag(T) Ammmag o= e 040 | - = N
26 Adal. _Mﬂﬁj{ro Awantipura | - | - 0.20 e —
27 | Addl. Mob. Mag. Ramban | - | 0.20 | 0.20 L cnl
28. Sub Registrar, Jammu. | — 0.20 | N
By Order.

Depikty Registrar (A ccttsﬁ jﬂ r

No: "2 j2)2“§5 JAC Dated: 9:/')!)0’ 7

Copy to the:-

-3 Pr. D&S Judge, Poonch/Samba/Udhampur/Reasi

4. Ist. Addl, D&S Judye, Janmu,

5-7 C.JM. Poonch/Handwara/Kulgam.

8-11  Sub Judge, Bijbehara/Katra/Bhaderwalh/Pattan

12y City Judge, Janimu

13-14  Spl.Mobile Magistrate, JammuwBudgam (Under 13" FC)

15-20 Munsiff, Pampore/Basohli/Tangdhar/Jammu/Sankoo/Udhampur./Reasi/Tangmarg

21 Addl. Munsiff, Sumba.

22, Distr. Mob. Mag(T), Anantnag.

23-24  Addl. Mobile Magistrte, Awantipura/Ramban

25. Sub Registrar, Jammu.

26 Try Officer, Sub Try. Distt. Court complex, Janipur, Jammu.

27-43 Try Officer, Poonch/Samba/Udhampur/Handwara/Kulgam/Bijbehara/Katra/Bhaderwalt Pattan/
Budgan/Pampore/Basohli/Tangdhar/Sankoa/Anantnag/ Awantipura/Ramban./Reasi /Tangmarg

........ Jfor information and n/a.
44 Order file.
I e Wewe > — Ao up-looet (m Deputy Regigtfar (Acctts) L

oI\



